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The applicants whe are werking as ?ual_issuersat

Saharanpur, under bRﬁ, Ambala, have filed this‘OA, under

o

Sectien 19 ef the Administrative Tribunals Act, 1985, uith i
the grievance that inspite ef their having uerked fer 17 ;:a. ?% 1
20 years} respectively} in Class-&ii;'in‘adhoc basis, s nd i i
their case having been dﬁly'ree-mmended fer regularisatien,
| b&,tha DRﬁ; thala ts the écnerél hanagef; quthe:n ﬁaiiuay,
: ' ~ Bareda H.us¢; ﬁsw_Delhi, the latter has téken ne actisn
| thereen, inspite ef seven ménthsvhaving'elapsed. . |
..fhe'laarned csunsel fer the applicants teek us thrcqgh | '4
the déedments filed by him, al‘ngwith the ﬂA, which gs te .

shew that the applicants have represented their agrievance
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te tha cencerned autherities, several times, but the fact
remains that their‘grievance still remains te be redressed,
We have carefully examined the centente ef the appli-

caetien, UYe have alse gine threugh -the DRM, Ambala letter
Ne, 724=-E/154/UNE/P3 dated 7,12,1989 (Annexure-A te the OA),

addressed te the General Nanagef(P), Nerthern Railway, -

Bareda Heuse, New Delhi, and in view ef the sams, ue direct

that the latter weuld take a decisisn, if net already taken,
; within a peried ef thres menths, Frem the receipt of a cepy
of this erder, and cemmunicate the same te the applmcants.
;o o Needless te say that the appm&cdabs weuld be at liberty te
appreach this Tribunal, in the event of their being net
satisfied, with the decisisn arrived at, by the respendents,
‘ Uith the ab-ue directiens, the present OA is d;sposed
of, witheut any erder as te cests,
Yoo, o0
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